SLP(Crl.)... 1107 OF 2001
| TEM No. 56 Court No. 4 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) 1284/2001
(From the judgenent and order dated 16/11/2000 in CRLA 993/80
of The Hl GH COURT OF JUDI CATURE AT ALLAHABAD)
JAI PAL & ORS. Petitioner (s)
VERSUS

STATE OF U. P. Respondent (s)
(Wth appln. for exenption fromfiling OQT.)

Date : 03/04/2001 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR, JUSTI CE U. C. BANERJEE

For Petitioner (s)
M. Goodw || | ndeevar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L.............T.......T.......T.......T.......T.......T.....J
SP2
Lear ned counsel subnmitted that petitioners have
surrendered and proof thereof has been filed. He requests sone
time to file additional documents. List after 3 weeks.
. SP1

(N K. CGoel) (H K. Bhati a)
Court Master Court Master



